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‘CALLING ATTENTION TO MATTER
“OF URGENT PUBLIC IMPORTANCE
FAanLure or

SHRI P, RAMAMURTI (Madhurai):
Sir, I call the attention of the Minis-
ter of Education to the following
matter of urgent public jmportance
and I request that he may make a
statement thereon:

Failure of the Government to
provide adequate job opportunity
for engineering graduates leading
to widespread agitation followed
by arrests in Delhi on the 12th
February, 1068,

THE MINISTER OF EDUCATION
{DR. TRIGUNA SEN): Sir, Unem-
‘ployment among engineering gradu-
ates and diploma-holders that was
practically non-existent several years
ago, has become acute since last year
because of the current recession in
industry, postponement of Fourth
Five-Year Plan projects and other
reasons beyond the comtrol of our
technical imstitutions. Last year, our
technica] institutes produced about
13,000 graduate engineers and about
21,620 diplomna technicians. Accord-
ing to the reports awailable, over 50
per cent of these techmical persomnel
are without employment. This year,
the number of fresh engineering gra-
dustes trained is estimated at about
14,750 and that of diploma technicians
abeut 25,000. A majority of these
technical persomnel alse are reported
to be unemployed. The live registers
of DGET, however, show that about
7000 graduvate-engineers and about
28,300 diploma technicians are unem-
ployed as on 3lst December, 1967.
To add te the gravity of the situation,
a number of State Gwmillwl#
reported to have reirenched
numbers of enginesrs and. technicians
employed on projects that have been
completed or are nearing completion,
and are prepesing #o further retvench
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deastically the persomssel aiready in
employment, For instanee, in
Andbra Pradesh over 1,500 engineers
are reported to¢ have been retrenched
since last year. These circumstamces
have created almost a pamic among
our engineering gradustes and dipla-
ma-holders.

Since 1951-52, the Education Mini-
s_my. in consultation with the Plan-
ing Commission and State Govern-
ments, undertook a big programme of
expansion of technical education at
ali levels from one successive Plan ta
another. During each Plan period,
new technical institutions were
established and existing insti-
tutions expanded on the basis of the
estimated demand for technical per-
sonnel, It takes at least five years
to train an engineering graduate and
nearly 7-8 years to fully establish g
technical institute. Therefore, facili-
ties for the training of technical per-
sonnel have had to be created at least
five years ahead of the actual time
when the technical personne] were
needed for various development pro-
jects under each Five-Year Plan,

The process of developing technical
education has gone on on these lines
from one Plan to another. For the
Third Plan, we had set a target of
25,000 annual admissions to degree
course and 50,000 annual admissions
to diploma courses on the basis of the
estimated demand for technical per-
sonnel for the Fourth Plan. The de-
mand was estimated generally in re-
lation to the projected economic
growth rate. These targets of the
Third Plan have been reached for
degree courses and, today, our instl-
tutions are now admitting about
28,000 studemts each year. For dip-
loma courses, the present admissions
are about 48,000 students. On the
basis of these admissions, :: :njﬁ:ﬂt
of engineering graduates plo-
ma-holders will increase frem ywar
to year from this year’s figure _ot
14,750 graduates and 25,000 diploma-
holders to about 22,400 graduates and
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already studying at our institutions
and expected to come out in the next
four-five years.

In view of this situation, I have
personally taken up the whole mat-
ter with the Planning Commission,

and means of utilising the services of
engineering graduates and diploma-
holders.

mendations to the Government,

1 have
hearg the Educstion Minister's state-
ment with the attention that it de-
serves. But I find that he has givea

in industry and we know the present
economie situation in the country.
What the Government proposes to do
to solve unemployment problem, we
are left woefully in the dark. All
that has been vouchsafed is that, for
the present, the Government has de-
cided not to expand technical educa-
tion and engineering education. But
what about those persons who are al-
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ready unemployed? 'What about
those thousands and thousands of
persons who are going to come out
of thése engineering institutions that
already exist? What are you going
to do for them?

Teday, our Government is entering
into collaboration agreements where
turn-key jobs are being done by our
people. Take, for example, the che-
mical industry. Today, our engineers
are capable of putting up their vwn
{ertiliser plants in the country. It
has been admitted by the Minfister
himeelf. We are capable of doing
that In spite of that, we go in for
collaboration agreements whereby
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sion, and other people, will not help.
How can you think of solving unem-

to spend for the education of their
children for five long years and they
are indebted now. Under the cir-

ot

it that, if these people are unemploy-
ed, that they are kept guing? Does
the Government think it necessary W
have a pool of these engineers and see
that they are given some unemploy-
ment dole at least? Will the Govern-
ment at least do these things? My
gecond question is this, My question
related also to arrests in Delii. After
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Government to do something for them,
the answer that the Government gives
is, “put them in the Tehar Jail".
What does the Government propose to
do with them? Is the Government go-
ing to continue to keep them in jail
or is the Government going to release
them immediately and discuss with
them how exactly they propose to

solve the problem?

DR. TRIGUNA SEN: You will agree
that the main responsibility of the
Education Ministry is to organize and
develop facilities for technical educa-
tion and training according to the de-
mand for engineers and technicians
from various employing authorities.
The Ministry has fulfilled this res-
ponsibility so far on the basis of the
manpower projections given by the
Planning Commission, Directorate of
Manpower, Ministry of Home Affairs
and other authorities, It is not that
we are in the Ministry sitting idle
on this. I can draw the attention of
the House to this fact also. In addi-
tion to referring the matter to the
Planning Commission to guide us in
the matter about the technical
manpower requirements in future,
we ourselves, during this period,
have taken various measures
to meet the sitmation. We have pro-
vided about 3,500 to 4000 places for

4 industry with
trying to
increase them now so that the gradu-
ates may be put in the industry for
training. We have also provided
facilities for post-graduate studies e

such places have
stipend, scholarship, etc. So, we sare
at it; we are trying to solve the prob-
lem so far as our Ministry is concern=

ed.

MR. spnm; “What about the
second aspect?

DR, TRIGUNA SEN: My
cannot do that.

SHRI HEM BARUA (Mangaldai):
mmstatmmtmadebytheh"“*
Minister it is evident that quite a

Ministry
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large number of engineering gradu-
ates as also diploma-hvlders are un-
employed in this country; 7,000 engi-
neering graduates and some 20,000
diploma-holders are unemployed in
this country, according to the state-
ment made by the hon. Minister, as
far as I can remember. The hon
Minister has said that he is in touch
with the Planning Commission. But
unfortunately the Planning Commis-
sion does not have a manpower bud-
get. In that context, may I know (a)
if the Planning Commission has a
manpower budget, why is it that his
‘Ministry has produced so many
graduates and has raised the problem
of unemployment in this country; and
(b) whether the unemployed engi-
neering graduates have submitted a
Memorandum to him where they have
made a number of suggestions and one
of the suggestions is that the Govern-
ment should create an unemployment
pool with Rs. 300 per head for the
unemployed engineers and diploma-
holders and if so, whether ihe Gov-
ernment has given any consideration
to that?

DR. TRIGUNA SEN: Regarding
(a), it is not the intention of the
Ministry of Education to train engi-
neering graduates to create unemploy-
ment. Regarding (b), we have re-
ceived the Memorandum. Along with
many other suggestions, we are consi-
dering that suggestion also.

SHRI HEM BARUA: My question
(a) was very specific. It the Plan-
ning Commission had the manpower
budget, why is it that his Ministry
has trained graduates in excess of the
demand as projected by the Planning
Commission?

MR. SPEAKER: Mr, Tyagl.

ot Wo Wo Ft (YURER) :
e wEvea, o i fafre g
3 e & 3R g vz g & e Frfre
Wﬁwmﬂmﬁgﬁm
St g tw A dw @ § ) I
o A o o A e o e
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a7 e §  feay hfaad & sma-
wFar g3fr " feaa ot @ &
ST ¥ €270 & WATC 30 gATC Y-
qZA AT 50 g feeA o gesd ag sy
ot dxr W @ & 1 & wwwar g v gy
Tafrez wgva 3 wot Rl #Y g2
F F1 wiferey ¥ ¥ 77 w7 v fr 7
w5 &arT wX ¥ B, vyt @qw, & f
arar | & wwwar § fe ag warw g
fafret =1 &, QO Atz w1 Al
TAAHE FT TH T F1 S&HTT HAT AT
fegn & g7 AqwAHAI ST AFTFCFE
I & Aaw & a7 faaare feor & 2
mEREERNIEEL .. .
(smxai) .. .... # 379 BT IEar
g, wir I ATy famd. ...
(smxevs) . ... .. Ty AEEE §F
a1 7aw & | v wgEw, §
AR FLAT A2 § 5 NG g1 awiy
TS FT AT AT FT T AT A CH-
Fvw fafreet aga =t ar oofa fafa-
T AT #1549 & 99 F 9 gIa7 fAy,
F4 I3 4 AAEA g5 A FF IFA
gz arawrd 4 f& gaq oifaas 18
AFR A IFLEARTE?

gl a & a7 qu g § o
FAT TIHE AT AR SAMAGH § IJAH0
qIHT T & FTOT F IF fFw A0 &
AT AF AR AFA A 2 I% aC T%
FETT war 7 F farg Ry w7 @ A7

AT, FAT TTHT A TFTC ZAT-
frad § 3=t wOx w7 QAT w1 gewr
= F7 ¥ fog #1€ wgraar ar st 3
w1 &L oA 719 Er E fag & ag quAr
HRdT & FT qF 7

fren srey & wog st (S0
T T W WTETY) . WEAW WEved, ©F
T ¥ 97 o fear wm T 20
g a9 a9 § 6 ST w1 9w AW

-Engineering
Graduttes (C.A.)
FEaMA I A M R g aw W
faxrr 7t w7 757 & fe 1 qm A
FT T BT TF A0 WAT T A% | T AW

TraT 7@ € |

SHRIMATI SUSEELA GOPALAN
(Ambalapuzha): The hon  Minis-
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ter has admitted that it is a wvery
grave  problem. But he has
expressed his inability to give

them employment. I would like
to ask him why he was not preparea
to meet the representatives of those
who are unemployed and have a dis-
cussion with them and find out ways
and means how these people can be
employed. Instead of doing thal,
Government have arrested them and
put them in prison. Is that the way to
deal with the problem? When the
problem is acute, it is the duty of
Government to see that some concrete
steps are taken to find out the means
to give them employment. Will Gov-
ernment have a discussion with those
who are aggrieved and fird out a
way? Some proposals aras there to
give them some loans to start some
industries. If they take such initiative
why can Government not consider
those proposals so as to get them em-
ployment in such industries?

DR. TRIGUNA SEN: I never refuse
to meet anybody. As a matter of fact,
I met lots of boys in my house, and
I explained to them the position, and
I explained to them what we were
thinking and what possible employ-
ment opportunities we could create.
They had understood me and they
agreed that they would go back to
their studies, I am prepared to meet

anybody.

SHRI VISWANATHA MEMON (Er-
nakulam): What about loans? Are
Government prepared to give them
leans?

o U5 T (FAT) Star
fafrezs aTg 1 I 9§t BIHTAT 60 FATL
& w7 gsquEs, fetom Sewd, F 7T
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foad wig eFQ.cade § @i T
Ty A G g Sfew aefwefa
7g 2 ga A A % f§ 4T &% e
faz w8 (& K147 64 TF T® FH
7 § aff Tmy, guf @i
g™ W T TR
# fr ot R o @O A1, SEW
it swraer & 1 P & aeT ¥ g
e § fe ww & femdiz St
T FT 55 7 58 wre Pt goivforad
FAROAIITE AT 60 T TF
w2 ¥ WA R W @
ke TF AT FTC AT i cffrad
F FESEE SaW 25 W I A AT
= w1 fovdde @ W few fe o
ifqﬂqrﬁgﬂﬁﬂﬁﬂﬁﬁﬁﬁ
0 WET W A & I FAw g
FFaT a1 | FEAHE WS gfewr ¥ AY 25
qeie (fAad W wifead @ § o
qamﬂi’%%ﬁﬁﬂwmm
3 fy 7 qUT ORENT T @A
&I WA IT FT %1 fET IW 9K 25
ar 7 afF & @ 39 w1 fem
i 7t & querm & Fr o 7 so TR
w1 geyrde frx wwm 2

7t & g wg § 6 OF wdnm
dsr wT@ W1 TH A A GHREED T
5 ¥7 % wAgEAgiE # a9 W&
frg aog ¥ TTA WM AFTCE |

et THHE 77 WAA W
&a1z & 5 9@ A% AR qEATAHE A
fer wret, qfF A FaT AT FL AT
st Awx 3w gfew ¥t & gafed aw
T I F TG UrenaEe @wee fa
17 ? ¥qT TATHE T & U< H HE w7
o AT TR ?

1045

DR, TRIGUNA SEN: It is a su3-
gestian for action. We have noted it.

SHRI RAM CHARAN: This isg a

FEBRUAZY 15. 1868 Question of Privilege
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question concerning the whole nation,
not af a Minister. It is not a question
of just noting it.

DR. TRIGUNA SEN: The hon
Member has suggested premature fe-
tirement of engineer officers and
others. Tt is a suggestion, We have
noted it,

SHRI RAM CHARAN: Are you pre-
pared to undertake a survey of en-
ployees over 50 years of age and find
out?

DR, TRIGUNA SEN: Noted

1223 hrs.

QUESTION OF PRIVILEGE

MR. SPEAKER: As regards the
question of privilege, Shri Umanath
may ask for the leave of the House
and then move a motion.

SHRI UMANATH (Pudukkottai): I
ask for the leave of the House to move
a motion of hreach of privilege against
one Shri Ramkrishna Bajaj of Bom--
bay.

1 would like to draw your atten-
tion, as well as the attention of this
House through you, to the very grave
outrage on the rights and privileges-
of a Member of this House, thereby
of the House itself, committed iy one
Shri Ramkrishna Bajaj, a multi-mil-
lionaire of Bombay.

Orn 27-11-67, with your permission,
I raised a half-hour discussion on the
Shiv Sena atrocities in Bombay aga-
inst the linguistic minorities residing
in that city. Many hon. Members of
this House, including yourself, had
appreciated the level of the debate
during the discussion on that subject.
During the discussion, I gtated that
the CIA is financing Shiv Sena
through Shri Ramkrishna Bafai. I
made this statement with a full sense
of responsibilitv. and I stand by it..



